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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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FELICITATION BY THE SPEAKER

Congratulations to Shri Girisha Hosanagara Nagarajegowda for
winning silver medal at Paralympic Games, 2012 in London

MADAM SPEAKER: Hon. Members, I am sure, all of you will join me in
conveying our heartiest congratulations to Shri Girisha Hosanagara
Nagerajegowda for winning the silver medal at the Paralympic Games, 2012 in
London.

Shri Girish Nagrerajegowda achieved this incredible feat during the final
event of Men’s High Jump Even at London on 4 September, 2012. This
exceptional accomplishment is a matter of national pride and will inspire
upcoming athletes across the country.

We convey our best wishes to Shri Girisha Hosanagara Nagerajegowda and

the Indian Paralympic Team for their future endeavours.
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MADAM SPEAKER: Q.No. 345.
... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions)”

11.01 hrs
At this stage, Shri Ganesh Singh, Shri Adhi Shankar and some other hon. Members
came and stood on the floor near the Table

... (Interruptions)

11.02 hrs
At this stage, Shri O.S,.Manian, Shri Thol Thirumaavalavan and some other hon.
Members came and stood on the floor near the Table

... (Interruptions)

11.03 hrs
The Lok Sabha then adjourned till Twelve of the Clock.

* Not recorded
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Dr. Girija Vyas in the Chair)
... (Interruptions)
12.0 %2 hrs

At this stage, Shri Ganesh Singh and some other hon. Members
came and stood on the floor near the Table.

... (Interruptions)
12.01 hrs

At this stage, Shri O.S.Manian and some other hon. Members
came and stood on the floor near the Table

... (Interruptions)
PAPERS LAID ON THE TABLE
MADAM CHAIRMAN : Papers to be laid on the Table; Ghatowar ji.
THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shri Kapil Sibal, I beg to lay on the Table:-

(1) @ A copy of the Annual Report (Hindi and English versions) of the
Lakshadweep Sarva Shiksha Abhiyan State Mission Authority, Kavaratti,
for the year 2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Sarva Shiksha Abhiyan
State Mission Authority, Kavaratti, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

[Placed in Library, See No.LT 7267/15/12]

... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of Shri

V. Narayanasamy, | beg to lay on the Table:-

(1) A copy of the Right to Information Rules, 2012 (Hindi and English
versions) published in Notification No. G.S.R. 603(E) in Gazette of India
dated 31% July, 2012 under sub-section (1) of Section 29 of the Right to
Information Act, 2005.

[Placed in Library, See No.LT 7268/15/12]

(2) A copy each of the following papers (Hindi and English versions):-

(1)

(i)

(iii)

(iv)

)

Memorandum of Understanding between the Uranium Corporation
of India Limited and the Department of Atomic Energy, for the
year 2012-2013.

[Placed in Library, See No.LT 7269/15/12]

Memorandum of Understanding between the Electronics
Corporation of India Limited and the Department of Atomic
Energy, for the year 2012-2013.

[Placed in Library, See No.LT 7270/15/12]

Memorandum of Understanding between the Indian Rare Earths
Limited and the Department of Atomic Energy, for the year 2012-
2013.

[Placed in Library, See No.LT 7271/15/12]

Memorandum of Understanding between the Nuclear Power
Corporation of India Limited and the Department of Atomic
Energy, for the year 2012-2013.

[Placed in Library, See No.LT 7272/15/12]

Memorandum of Understanding between the Bharatiya

Nabhikiya Vidyut Nigam Limited and the Department of Atomic
Energy, for the year 2012-2013.

[Placed in Library, See No.LT 7273/15/12]
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3) A copy of the Atomic Energy (Radiation Processing of Food and Allied
Products) Rules, 2012 (Hindi and English versions) published in Notification No.
G.S.R. 158 in Gazette of India dated 30™ June, 2012 under sub-section (4) of
Section 30 of the Atomic Energy Act, 1962.

[Placed in Library, See No.LT 7274/15/12]

(Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): On
behalf of Shrimati D. Purandeswari, I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the
Chhattisgarh Mahila Samakhya Society, Raipur, for the year 2010-2011,
alongwith Audited Accounts.

(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Chhattisgarh Mahila Samakhya
Society, Raipur, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

[Placed in Library, See No.LT 7275/15/12]

3) @ A copy of the Annual Report (Hindi and English versions) of the
Atal Bihari Indian Institute of Information Technology and Management,
Gwalior, for the year 2010-2011.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Atal Bihari Indian Institute of
Information Technology and Management, Gwalior, for the year

2010-2011.
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4

)

(7)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library, See No.LT 7276/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Uttar Pradesh Mahila Samakhya Society, Lucknow, for the year 2010-2011,
alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Uttar Pradesh Mahila Samakhya Society,
Lucknow, for the year 2010-2011.

(6) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (5) above.

[Placed in Library, See No.LT 7277/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Gujarat Mahila Samakhya Society, Ahmedabad, for the year 2010-2011,
alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Gujarat Mahila Samakhya Society,
Ahmedabad, for the year 2010-2011.

(8) Statement (Hindi and English versions) showing reasons for delay in laying

)

the papers mentioned at (7) above.

[Placed in Library, See No.LT 7278/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Kerala Mahila Samakhya Society, Trivandrum, for the year 2010-2011,
alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Kerala Mahila Samakhya Society,
Trivandrum, for the year 2010-2011.
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(10) Statement (Hindi and English versions) showing reasons for delay in

(1)

(12)

(13)

laying the papers mentioned at (9) above.

[Placed in Library, See No.LT 7279/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology, Patna, for the year 2010-2011.
(11) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Technology, Patna, for the year 2010-2011, together with
Audit Report thereon.
(i11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology, Patna,
for the year 2010-2011.
Two statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.

[Placed in Library, See No.LT 7280/15/12]
(1) A copy of the Annual Accounts (Hindi and English versions) of the
Kendriya Hindi Shikshan Mandal, Agra, for the year 2010-2011, together
with Audit Report thereon.
(11) A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the Kendriya Hindi Shikshan
Mandal, Agra, for the year 2010-2011.

(14) Statement (Hindi and English versions) showing reasons for delay in

(15)

laying the papers mentioned at (13) above.

[Placed in Library, See No.LT 7281/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Uttarakhand, Dehradun, for the
year 2010-2011, alongwith Audited Accounts.
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(16)

(17)

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Uttarakhand, Dehradun, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (15) above.

[Placed in Library, See No.LT 7282/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Karnataka, Bengaluru, for the year
2010-2011, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Karnataka, Bengaluru, for the year 2010-2011.

(18) Statement (Hindi and English versions) showing reasons for delay in

(19)

laying the papers mentioned at (17) above.

[Placed in Library, See No.LT 7283/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhijan Assam, Guwahati, for the year
2009-2010, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhijan
Assam, Guwahati, for the year 2009-2010.

(20) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (19) above.

2y

[Placed in Library, See No.LT 7284/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Odisha Madhyamik Shiksha Mission, Bhubaneswar, for the year 2009-
2010, alongwith Audited Accounts.
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(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Odisha Madhyamik Shiksha Mission,
Bhubaneswar, for the year 2009-2010.

(22) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (21) above.

[Placed in Library, See No.LT 7285/15/12]

(23) () A copy of the Annual Report (Hindi and English versions) of the
National Bal Bhavan, New Delhi, for the year 2010-2011.
(11) A copy of the Annual Accounts (Hindi and English versions) of the
National Bal Bhavan, New Delhi, for the year 2010-2011, together with
Audit Report thereon.

(ii1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Bal Bhavan, New Delhi, for the
year 2010-2011.

(24) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (23) above.
[Placed in Library, See No.LT 7286/15/12]
(25) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Indore, Indore, for the year 2010-2011,
alongwith Audited Accounts.
(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management Indore,
Indore, for the year 2010-2011.
(26) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (25) above.

[Placed in Library, See No.LT 7287/15/12]
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(27) (1) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Management Ahmedabad, Ahmedabad, for the year 2010-

2011, alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management

Ahmedabad, Ahmedabad, for the year 2010-2011.

(28) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (27) above.

(29)

(30)

(1)

(32)

(33)

[Placed in Library, See No.LT 7288/15/12]
A copy of the Annual Accounts (Hindi and English versions) of the Dr.
Harisingh Gour Vishwavidyalaya, Sagar, for the year 2008-2009, together
with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (29) above.

[Placed in Library, See No.LT 7289/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Madhya Pradesh, Bhopal, for the
year 2010-2011, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Madhya Pradesh, Bhopal, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (31) above.

[Placed in Library, See No.LT 7290/15/12]
A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Rajasthan, Jodhpur, for the year 2010-2011,
together with Audit Report thereon.
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(34)

(35)

(36)

(37

(38)

(39)

(40)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (33) above.

[Placed in Library, See No.LT 7291/15/12]
A copy of the Annual Accounts (Hindi and English versions) of the Indian
Institute of Technology Madras, Chennai, for the year 2010-2011, together
with Audit Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (35) above.

[Placed in Library, See No.LT 7292/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Authority Punjab, Chandigarh, for
the year 2009-2010, alongwith Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Authority Punjab, Chandigarh, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (37) above.

[Placed in Library, See No.LT 7293/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan, Lucknow, for the year 2010-2011,
alongwith Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan,
Lucknow, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (39) above.

[Placed in Library, See No.LT 7294/15/12]
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(41)

(42)

(43)

(44)

(45)

(46)

(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Mizoram, Aizawl, for the year
2009-2010, alongwith Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Rashtriya Madhyamik Shiksha
Abhiyan Mizoram, Aizawl, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (41) above.

[Placed in Library, See No.LT 7295/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Uttar Pradesh, Lucknow, for the
year 2009-2010, alongwith Audited Accounts.
(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Uttar Pradesh, Lucknow, for the year 2009-2010.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (43) above.

[Placed in Library, See No.LT 7296/15/12]
(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Meghalaya, Shillong, for the year
2010-2011, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Meghalaya, Shillong, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (45) above.

[Placed in Library, See No.LT 7297/15/12]
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(47)

(48)

(49)

(50)

(D)

(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Gujarat, Gandhinagar, for the year
2009-2010, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Gujarat, Gandhinagar, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (47) above.

[Placed in Library, See No.LT 7298/15/12]

(1) A copy of the Annual Report (Hindi and English versions) of the
Rashtriya Madhyamik Shiksha Abhiyan Tamil Nadu, Chennai, for the year
2010-2011, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the

Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan

Tamil Nadu, Chennai, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (49) above.

[Placed in Library, See No.LT 7299/15/12]

A copy each of the following Notifications (Hindi and English versions)

under Section 24 of the All India Council for Technical Education Act,

1987:-

(1) The All India Council for Technical Education (Establishment of
Mechanism for Grievance Redressal) Regulations, 2012 published
in Notification No. F. No. 37-3/Legal/2012 in Gazette of India dated
7" June, 2012.

(i1))  The AICTE (Information for Maintenance of Standards and Conduct

of Inspection of Technical Entities of Universities) Regulations,
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(52)

(33)

2012 published in Notification No. F. No. S.0.37-3/Legal/2012 in
Gazette of India dated 25™ June, 2012.
[Placed in Library, See No.LT 7300/15/12]

A copy of the Annual Accounts (Hindi and English versions) of the Visva-
Bharati, Santiniketan, for the year 2010-2011, together with Audit Report
thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (52) above.

[Placed in Library, See No.LT 7301/15/12]

(54) (1) A copy of the Annual Report (Hindi and English versions) of the

(55)

Rashtriya Madhyamik Shiksha Abhiyan Manipur, Imphal, for the year
2009-2010, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Manipur, Imphal, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (54) above.

[Placed in Library, See No.LT 7302/15/12]

(56) (1) A copy of the Annual Report (Hindi and English versions) of the

(57)

Mizoram Education Mission Society, Aizawl, for the year 2009-2010,
alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mizoram Education Mission Society,
Aizawl, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (56) above.

[Placed in Library, See No.LT 7303/15/12]

(58) (1) A copy of the Annual Report (Hindi and English versions) of the

Rashtriya Madhyamik Shiksha Abhiyan Implementation Society U.T. of
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(39)

Dadra and Nagar Haveli, Silvassa, for the year 2010-2011, alongwith
Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Implementation Society U.T. of Dadra and Nagar Haveli, Silvassa, for the
year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (58) above.

[Placed in Library, See No.LT 7304/15/12]

(60) (1) A copy of the Annual Report (Hindi and English versions) of the

(61)

Rashtriya Madhyamik Shiksha Abhiyan Puducherry, Puducherry, for the
year 2009-2010, alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Puducherry, Puducherry, for the year 2009-2010.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (60) above.

[Placed in Library, See No.LT 7305/15/12]

(62) (1) A copy of the Annual Report (Hindi and English versions) of the

(63)

Sarva Shikshana Abhiyana Karnataka, Bangalore, for the year 2010-2011,
alongwith Audited Accounts.

(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shikshana Abhiyana Karnataka,
Bangalore, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (62) above.

[Placed in Library, See No.LT 7306/15/12]
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(64) (1) A copy of the Annual Report (Hindi and English versions) of the

(65)

Rashtriya Madhyamik Shiksha Abhiyan Tripura, Agartala, for the year
2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Tripura, Agartala, for the year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (64) above.

[Placed in Library, See No.LT 7307/15/12]

(66) (1) A copy of the Annual Report (Hindi and English versions) of the

(67)

Rashtriya Madhyamik Shiksha Abhiyan U.T. Mission Authority Andaman
and Nicobar Islands, Port Blair, for the year 2010-2011, alongwith Audited
Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
U.T. Mission Authority Andaman and Nicobar Islands, Port Blair, for the
year 2010-2011.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (66) above.

[Placed in Library, See No.LT 7308/15/12]

(68) (1) A copy of the Annual Report (Hindi and English versions) of the

Rashtriya Madhyamik Shiksha Abhiyan Puducherry, Puducherry, for the
year 2010-2011, alongwith Audited Accounts.

(i1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rashtriya Madhyamik Shiksha Abhiyan
Puducherry, Puducherry, for the year 2010-2011.



05.09.2012 25

(69)

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (68) above.

[Placed in Library, See No.LT 7309/15/12]

(70) (1) A copy of the Annual Report (Hindi and English versions) of the

(71)

(72)

(73)

(74)

(75)

Sarva Shiksha Abhiyan Puducherry, Puducherry, for the year 2010-2011,
alongwith Audited Accounts.
(1) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Sarva Shiksha Abhiyan Puducherry,
Puducherry, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (70) above.

[Placed in Library, See No.LT 7310/15/12]
A copy of the Annual Accounts (Hindi and English versions) of the Rajiv
Gandhi University, Rono Hills, for the year 2010-2011, together with Audit
Report thereon.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (72) above.

[Placed in Library, See No.LT 7311/15/12]

(1) A copy of the Annual Report (Hindi and English versions) of the

Rajasthan Council of Elementary Education (Sarva Shiksha Abhiyan),
Jaipur, for the year 2010-2011, alongwith Audited Accounts.
(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of Elementary
Education (Sarva Shiksha Abhiyan), Jaipur, for the year 2010-2011.
Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (74) above.

[Placed in Library, See No.LT 7312/15/12]
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(76) (1) A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi Shiksha Mission (Sarva Shiksha Abhiyan) Madhya Pradesh,
Bhopal, for the year 2010-2011, alongwith Audited Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi Shiksha Mission (Sarva
Shiksha Abhiyan) Madhya Pradesh, Bhopal, for the year 2010-2011.

(77) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (76) above.

[Placed in Library, See No.LT 7313/15/12]

(78) (1) A copy of the Annual Report (Hindi and English versions) of the
Board of Apprenticeship Training (Southern Region), Chennai, for the year
2010-2011, alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Board of Apprenticeship Training
(Southern Region), Chennai, for the year 2010-2011.

(79) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (78) above.

[Placed in Library, See No.LT 7314/15/12]

(80) A copy of Notification No. S.O. 1510(E) (Hindi and English versions)

published in Gazette of India dated 6™ July, 2012, regarding extension of

supersession of the National Council for Teacher Education for a further period of

six months with effect from 7™ July, 2012, issued under sub-section (1) of Section

30 of the National Council for Teacher Education Act, 1993.

[Placed in Library, See No.LT 7315/15/12]

(81) A copy each of the following Notifications (Hindi and English versions)
under Section 28 of the University Grants Commission Act, 1956:-

(1) The University Grants Commission (Affiliation of Colleges by

Universities (1* Amendment) Regulations, 2012 published in
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Notification No. F. No. 1-7/2007(CPP-1/C) in Gazette of India dated
26" March, 2012.

(i1)) The UGC (Affiliation of Colleges by Universities) Regulations,
2009 published in Notification No. 8 in weekly Gazette of India
dated 26™ February, 2010.

(82) Two statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (81) above.
... (Interruptions)

[Placed in Library, See No.LT 7316/15/12]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): On behalf of Shri S.S. Palanimanickam, I beg to to lay on the
Table:-
(1) A copy of the Annual Report (Hindi and English versions) of the
Securities and Exchange Board of India, Mumbai, for the year 2011-
2012 under sub-section (2) of Section 18 of the Securities and
Exchange Board of India Act, 1992.
[Placed in Library, See No.LT 7317/15/12]

(2) A copy of the Notification No. G.S.R. 616(E) (Hindi and English versions)
published in Gazette of India dated 6™ August, 2012, together with an
explanatory memorandum seeking to extend levy of anti-dumping duty
imposed on imports of ‘Hexamine originating in, or exported from, Saudi
Arab and Russia upto and inclusive of 24 July, 2013, pending outcome of
Sunset review investigations being conducted by the Directorate General of
Anti-dumping and Allied duties, under sub-section (7) of Section 9A of the
Customs Tariff Act, 1975.

[Placed in Library, See No.LT 7318/15/12]
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(1) A copy of the Annual Report (Hindi and English versions) of the

National Bank for Agriculture and Rural Development, Mumbai, for the

year 2011-2012, under sub-section (5) of Section 48 of the National Bank

for Agriculture and Rural Development Act, 1981.

(i1) A copy of the Review (Hindi and English versions) by the Government

of the working of the National Bank for Agriculture and Rural

Development, Mumbai, for the year 2011-2012.

[Placed in Library, See No.LT 7319/15/12]

A copy each of the following Notifications (Hindi and English versions)

under Section 31 of the Securities and Exchange Board of India Act, 1992:-

(1)

(i)

(iii)

(iv)

The Securities Contracts (Regulation) (Stock Exchanges and
Clearing Corporations) Regulations, 2012 published in Notification
No. F. No. LAD-NRO/GN/2012-13/07/13546 in Gazette of India
dated 20™ June, 2012.

The Securities and Exchange Board of India (Employees’ Service)
(Amendment) Regulations, 2012 published in Notification No. F.
No. LAD-NRO/GN/2012-13/03/5290 in Gazette of India dated 2™
May, 2012.

The Securities and Exchange Board of India (Alternative Investment
Funds) Regulations, 2012 published in Notification No. F. No.
LAD-NRO/GN/2012-13/04/11262 in Gazette of India dated 21%
May, 2012.

The Securities and Exchange Board of India (Merchant Bankers)
(Amendment) Regulations, 2012 published in Notification No. F.
No. LAD-NRO/GN/2011-12/40/7335 in Gazette of India dated 29"
March, 2012.

[Placed in Library, See No.LT 7320/15/12]
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)

(6)

A copy each of the following Notifications (Hindi and English versions)
under sub-section (3) of Section 38 of the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002:-

(1) The Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest (Central Registry) Rules, 2011
published in Notification No. G.S.R. 276(E) in Gazette of India
dated 31% March, 2011.

(i1))  The Security Interest (Enforcement) (Amendment) Rules, 2012
published in Notification No. S.O. 1578(E) in Gazette of India
dated 13" July, 2012.

[Placed in Library, See No.LT 7321/15/12]

A copy each of the following Notifications (Hindi and English versions)

under section 159 of the Customs Act, 1962 :-

(1) G.S.R.546(E) published in Gazette of India dated 9™ July, 2012
together with an explanatory memorandum making certain
amendments in the five notifications, mentioned therein.

(i)  G.S.R.498(E) published in Gazette of India dated 22" June, 2012
together with an explanatory memorandum making certain
amendments in the five notifications, mentioned therein.

(i11) The Courier Imports and Exports (Electronic Declaration and
Processing) Amendment Regulations, 2012 published in Notification
No. G.S.R. 592(E) in Gazette of India dated 26" July, 2012, together
with an explanatory memorandum.

(iv)  S.0.1836(E) published in Gazette of India dated 14™ August, 2012
together with an explanatory memorandum making certain
amendments in Notification No. 36/2001-Cus.,(N.T.) dated 3™
August, 2001.
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(v)  S.0.1851(E) published in Gazette of India dated 16™ August, 2012
together with an explanatory memorandum regarding revised rates
of exchange for conversion of certain foreign currencies into Indian
currency or vice-versa for imported and export goods.

[Placed in Library, See No.LT 7322/15/12]
(7) A copy each of the following Notifications (Hindi and English
versions) under sub-section (4) of section 94 of the Finance Act,

1994:-

(1) G.S.R.620(E) published in Gazette of India dated 7™ August, 2012
together with an explanatory memorandum making certain
amendments in Notification No. 25/2012-Service Tax dated 20™
June, 2012.

(i)  G.S.R.621(E) published in Gazette of India dated 7™ August, 2012
together with an explanatory memorandum making certain
amendments in Notification No. 30/2012-Service Tax dated 20"
June, 2012.

(i11) The Service Tax (Third Amendment) Rules, 2012 published in
Notification No. G.S.R. 622(E) in Gazette of India dated 7" August,
2012, together with an explanatory memorandum.

[Placed in Library, See No.LT 7323/15/12
(8) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-

(@) (1) Review by the Government of the working of the India
Infrastructure Finance Company Limited, New Delhi, for the year
2011-2012.

(i1) Annual Report of the India Infrastructure Finance Company Limited,

New Delhi, for the year 2011-2012, alongwith Audited Accounts and

comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No.LT 7324/15/12]
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(b)
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(1) Review by the Government of the working of the

United India Insurance Company Limited, Chennai, for the year

2011-2012.

(i)

Annual Report of the United India Insurance Company
Limited, Chennai, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No.LT 7325/15/12]

A copy of the Memorandum of Understanding (Hindi and English

versions) between the Security Printing and Minting Corporation of

India Limited and the Ministry of Finance for the year 2012-2013.

[Placed in Library, See No.LT 7326/15/12]

A copy each of the following Annual Reports and Accounts (Hindi and

English versions) of the Regional Rural Banks for the year ended the

31* March, 2012 together with Auditor’s Report thereon:-

(i)

(ii)

(iii)

(iv)

v)

(vi)

Baroda Uttar Pradesh Gramin Bank, Raebareli

[Placed in Library, See No.LT 7327/15/12]
Kshetriya Kisan Gramin Bank, Mainpuri

[Placed in Library, See No.LT 7328/15/12]
Purvanchal Gramin Bank, Gorakhpur

[Placed in Library, See No.LT 7329/15/12]
Haryana Gramin Bank, Rohtak

[Placed in Library, See No.LT 7330/15/12]
Neelachal Gramya Bank, Bhubaneswar

[Placed in Library, See No.LT 7331/15/12]
Baroda Gujarat Gramin Bank, Bharuch

[Placed in Library, See No.LT 7332/15/12]
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(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

(x1v)

(xv)

(xvi)

(xvii)
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Narmada Malwa Gramin Bank, Indore
[Placed in Library, See No.LT 7333/15/12]
Shreyas Gramin Bank, Aligarh
[Placed in Library, See No.LT 7334/15/12]
Wainganga Krishna Gramin Bank, Solapur
[Placed in Library, See No.LT 7335/15/12]
Prathama Bank, Moradabad
[Placed in Library, See No.LT 7336/15/12]
Surguja Kshetriya Gramin Bank, Surguja
[Placed in Library, See No.LT 7337/15/12]
Jhabua Dhar Kshetriya Gramin Bank, Jhabua
[Placed in Library, See No.LT 7338/15/12]
Nagaland Rural Bank, Kohima
[Placed in Library, See No.LT 7339/15/12]
Ellaquai Dehati Bank, Srinagar
[Placed in Library, See No.LT 7340/15/12]
Uttar Bihar Gramin Bank, Mujaffarpur
[Placed in Library, See No.LT 7341/15/12]
Kalinga Gramya Bank, Cuttack
[Placed in Library, See No.LT 7342/15/12]
Andhra Pragathi Grameena Bank, Kadapa
[Placed in Library, See No.LT 7343/15/12]

A copy of the Annual Reports (Hindi and English versions) on the

working and activities of the State Bank of India, State Bank of Patiala,

State Bank of Mysore, State Bank of Hyderabad, State Bank of Travancore
and State Bank of Bikaner & Jaipur, for the year 2011-2012, alongwith
Audited Accounts under sub-section (4) of Section 40 of the State Bank of
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India Act, 1955 and sub-section (3) of Section 43 of the State Bank of
India (Subsidiary Banks) Act, 1959.

[Placed in Library, See No.LT 7344/15/12]

A copy each of the following Annual Reports (Hindi and English versions)

under sub-section (8) of Section 10 of the Banking Companies (Acquisition
and Transfer of Undertakings) Acts, 1970 and 1980:-
(1) Report on the working and activities of the Allahabad Bank for the

(i)

(iii)

(iv)

)

(vi)

year 2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7345/15/12]
Report on the working and activities of the Bank of Maharashtra for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7346/15/12]
Report on the working and activities of the Central Bank of India for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7347/15/12]
Report on the working and activities of the Dena Bank for the year
2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7348/15/12]
Report on the working and activities of the Indian Overseas Bank for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7349/15/12]
Report on the working and activities of the Punjab National Bank for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7350/15/12]
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(vii)

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

(xiv)
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Report on the working and activities of the Union Bank of India for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7351/15/12]
Report on the working and activities of the UCO Bank for the year
2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7352/15/12]
Report on the working and activities of the Bank of Baroda for the
year 2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7353/15/12]
Report on the working and activities of the Canara Bank for the year
2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7354/15/12]
Report on the working and activities of the Corporation Bank of
India for the year 2011-2012, alongwith Accounts and Auditor’s
Report thereon.

[Placed in Library, See No.LT 7355/15/12]
Report on the working and activities of the Indian Bank for the year
2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7356/15/12]
Report on the working and activities of the Oriental Bank of
Commerce for the year 2011-2012, alongwith Accounts and
Auditor’s Report thereon.

[Placed in Library, See No.LT 7357/15/12]
Report on the working and activities of the Syndicate Bank for the
year 2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7358/15/12]
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(13)

(xv) Report on the working and activities of the United Bank of India for
the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7359/15/12]

(xvi) Report on the working and activities of the Vijaya Bank for the year
2011-2012, alongwith Accounts and Auditor’s Report thereon.

[Placed in Library, See No.LT 7360/15/12]

(xvii) Report on the working and activities of the Andhra Bank for the year

2011-2012, alongwith Accounts and Auditor’s Report thereon.
[Placed in Library, See No.LT 7361/15/12]

(xvii1) Report on the working and activities of the Bank of India for the

year 2011-2012, alongwith Accounts and Auditor’s Report thereon.
[Placed in Library, See No.LT 7362/15/12]

(xix) Report on the working and activities of the Punjab and Sind Bank
for the year 2011-2012, alongwith Accounts and Auditor’s Report
thereon.

[Placed in Library, See No.LT 7363/15/12]

A copy each of the following Notifications (Hindi and English versions)

under sub-section (2) of Section 30 of the Regional Rural Banks Act,

1976:-

(1) The Vidisha Bhopal Regional Rural Bank (Officers and Employees)
Service Regulations, 2010 published in Notification No. F. No.
Praka/Karmik/00140/2011-12 in Gazette of India dated 10™ August,
2011.

(i)  The Himachal Grameen Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. 300 in Gazette of
India dated 15 November, 2010.
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(iii)

(iv)

)

(vi)

(vii)

(viii)

(ix)

(x)
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The Manipur Rural Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. F. No. MRB/RRB-
Act/1/2011-12/306 in Gazette of India dated 2™ July, 2011.

The Nagaland Rural Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. NRB/28/HO/12/854
in Gazette of India dated 6™ November, 2010.

The Baroda Rajasthan Gramin Bank (Officers and Employees)
Service Regulations, 2010 published in Notification No.
B.R.G.B./H.0./2010-11/Maa.Sa.Pra./7381 in Gazette of India dated
14" February, 2011,

The Haryana Gramin Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No.
HGB/HRD/2010/5250 in Gazette of India dated 13™ September,
2010.

The Satpura Narmada Kshetriya Gramin Bank (Officers and
Employees) Service Regulations, 2010 published in Notification No.
280 in Gazette of India dated 30™ October, 2010.

The Sutlej Gramin Bathinda (Punjab) Bank (Officers and
Employees) Service Regulations, 2010 published in Notification No.
F. No. RRB/HO/Staff/2011/769 in Gazette of India dated 7™ May,
2011.

The Bangiya Gramin Vikash Bank (Officers and Employees)
Service Regulations, 2010 published in Notification No. 303 in
Gazette of India dated 15" November, 2010.

The Kashi Gomti, Samyut Gramin Bank (Officers and Employees)
Service Regulations, 2010 published in Notification No.
K.G.S.G.B./HQ/Pers./468/2011 in Gazette of India dated 24™ May,
2011.
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(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi1)
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The Vananchal Gramin Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. F. No.
HQ/Per./679/2010-11 in Gazette of India dated 4™ April, 2011.

The J&K Grameen Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. F. No. 293 in
Gazette of India dated 6™ November, 2010.

The Meghalaya Rural Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. 302 in Gazette of
India dated 15™ November, 2010.

The Kalinga Gramya Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. 306 in Gazette of
India dated 19" November, 2010.

The Krishna Grameena Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. F. No. Item No. 20
in Gazette of India dated 16" May, 2011.

The Chhattisgarh Gramin Bank (Officers and Employees) Service
Regulations, 2010 published in Notification No. F. No.
Staff/610/2010-11 in Gazette of India dated 17" March, 2011.

(14) Sixteen statements (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (13) above.

[Placed in Library, See No.LT 7364/15/12]

(15) A copy of the Notification No. S.O. 1605(E) (Hindi and English versions)
published in Gazette of India dated 18™ July, 2012, notifying M/s Sun

Pharmaceutical Industries Limited, Acme Plaza, Adheri Kurla Road, Andheri

(East), Mumbai-400 059 to import morphine, codeine, thebaine and their salts for

use in manufacture of products to be exported, after following the procedure

under rule 55 of the Narcotic Drugs and Psychotropic Substances Act, 1985

under Section 77 of the said Act, together with an explanatory memorandum.

[Placed in Library, See No.LT 7365/15/12]
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(16) A copy of the Notification No. F. No. SMD/450 (Hindi and English
versions) published in Gazette of India dated 25" June, 2012, making certain
amendments to the Regulations of the Subsidiary Banks General Regulation, 1959
under sub-section (4) of Section 63 of the State Bank of India (Subsidiary Banks)
Act, 1959, together with an explanatory memorandum.

[Placed in Library, See No.LT 7366/15/12]
(17) A copy of the Income-tax (Dispute Resolution Panel) (First Amendment)
Rules, 2012 (Hindi and English versions) published in Notification No. S.O.
1967(E) in Gazette of India dated 24™ August, 2012, under Section 296 of the
Income-tax Act, 1961, together with an explanatory memorandum.

[Placed in Library, See No.LT 7367/15/12]
(18) A copy each of the following Notifications (Hindi and English versions)
under Section 48 of the Foreign Exchange Management Act, 1999:-

(1)  The Foreign Exchange Management (Transfer or Issue of Security by a
person Resident outside India) (Second Amendment) Regulations,
2012 published in Notification No. G.S.R.606(E) in Gazette of India
dated 3" August, 2012.

(2)  The Foreign Exchange Management (Transfer or Issue of Any Foreign
Security) (Amendment) Regulations, 2012 published in Notification
No. G.S.R.607(E) in Gazette of India dated 3™ August, 2012.

(3) The Foreign Exchange Management (Foreign Exchange Derivative
Contracts) (Amendment) Regulations, 2012 published in Notification
No. G.S.R.608(E) in Gazette of India dated 3" August, 2012.

(4)  The Foreign Exchange Management (Transfer or Issue of any Foreign
Security) (Amendment) Regulations, 2012 published in Notification
No. G.S.R.609(E) in Gazette of India dated 3" August, 2012.
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(5)  The Foreign Exchange Management (Borrowing or Lending in Foreign
Exchange) (Amendment) Regulations, 2012 published in Notification
No. G.S.R.610(E) in Gazette of India dated 3" August, 2012.
[Placed in Library, See No.LT 7368/15/12 ]

... (Interruptions)

HAR 3R Yo denfiiet w3 # o @ (St |fm uwee): weied, # e o

[T Yol WX Gl § -
(1)  HmsacR sfciics Afde oRise fSaTsT IR @ ay 2011-2012 & d1¥S Ufdded
Bt UH ufa (e qem ISl AxhRon) qe orEruRifard o |
2) WHHsIR gfcics dAfdhe oRiSe fSOeT I & a9 2011-2012 & BB
P! TRBR gRT FHIE B g i (R qen ot dxamv) |
... (cgagm)

[Placed in Library, See No.LT 7369/15/12]

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK
PATIL): I beg to lay on the Table a copy of the Memorandum of Understanding
(Hindi and English versions) between the Coal India Limited and the Ministry of
Coal for the year 2012-2013.

[Placed in Library, See No.LT 7370/15/12]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND
MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI
ASHWANI KUMAR): I beg to lay on the Table a copy of the Memorandum of

Understanding (Hindi and English versions) between the Bharat Immunologicals
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and Biologicals Corporation Limited and the Department of Biotechnology,
Ministry of Science and Technology, for the year 2012-2013.

[Placed in Library, See No.LT 7371/15/12]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (SHRI MILIND DEORA): I beg to lay
on the Table a copy of the Memorandum of Understanding (Hindi and English
versions) between the ITI Limited and the Department of Telecommunications,
Ministry of Communications and Information Technology, for the year 2012-
2013.

[Placed in Library, See No.LT 7372/15/12]

... (Interruptions)
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12.04 hrs
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL: Madam Chairman, I have to report a message received
from the Secretary-General of Rajya Sabha:-

“In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am
directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on the 4™ September, 2012 agreed without any amendment to
the All-India Institute of Medical Sciences (Amendment) Bill,
2012 which was passed by the Lok Sabha at its sitting held on the
30th August, 2012.”

... (Interruptions)

12.04 V4 hrs
COMMITTEE ON ABSENCE OF MEMBERS
FROM THE SITTINGS OF THE HOUSE

7" Report
DR. RATNA DE (HOOGHLY): I beg to present the Seventh Report (Hindi and
English versions) of the Committee on Absence of Members from the Sittings of
the House.

... (Interruptions)

12.04 V% hrs
COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

Statements
SHRI GOBINDA CHANDRA NASKAR (BANGAON): I beg to lay on the Table
the following:-
(1)  Final Action Taken Statement (Hindi and English versions) of the

Government on the Recommendations/Observations contained in the Ninth

Report (15™ Lok Sabha) on the subject 'Reservation for and Employment of
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Scheduled Castes and Scheduled Tribes in Bharat Sanchar Nigam Limited'.

(2)  Final Action Taken Statement (Hindi and English versions) of the
Government on the Recommendations/Observations contained in the
Fifteenth Report (15" Lok Sabha) on the subject 'Reservation for and
Employment of Scheduled Castes and Scheduled Tribes in Bharat Heavy
Electricals Limited'.

... (Interruptions)

12.04 3% hrs
COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES

Study Tour Reports
SHRI GOBINDA CHANDRA NASKAR (BANGAON): I beg to lay on the Table
the following:-

(1)  Study Tour Report (Hindi and English versions) of the Committee on the
Welfare of Scheduled Castes and Scheduled Tribes on their visit to
Kolkata, Guwahati, Agartala and Itanagar during February, 2011.

(2)  Study Tour Report (Hindi and English versions) of the Committee on the
Welfare of Scheduled Castes and Scheduled Tribes on their visit to
Jodhpur, Mumbai, Diu and Ahmedabad during November, 2011.

... (Interruptions)

12.05hrs
COMMITTEE ON EMPOWERMENT OF WOMEN
17" Report
SHRIMATI CHANDRESH KUMARI (JODHPUR): 1 beg to present the
Seventeenth  Report (Hindi and English versions) of the Committee on

Empowerment of Women on Action Taken by the Government on the
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Recommendations contained in the Twelfth Report on the subject ‘Working of

National Commission for Women and State Commissions for Women'.

. ([nterruptions)El

12.05 Y hrs STATEMENTS BY MINISTERS

(1) Status of implementation of the recommendations contained in the 44th Report
of the Standing Committee on Finance on Demands for Grants (2011-12),
pertaining to the Departments of Economic Affairs, Financial Services,
Expenditure and Disinvestment, Ministry of Finance."

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): On behalf of Shri P. Chidambaram, I beg to lay the statement
on the status of implementation of recommendations contained in the 44™ Report
of the Standing Committee on Finance (15" Lok Sabha) relating to the
Departments of Economic Affairs, Financial Services, Expenditure and
Disinvestment, in pursuance of Direction 73-A of the hon. Speaker, Lok Sabha
vide Lok Sabha Bulletin, Part II dated 1* September 2004.

The 44™ Report of the Standing Committee on Finance (15" Lok Sabha)
was presented to the Lok Sabha on 22™ December, 2011. The 44" report relates
to examination of Demands for Grants (2011-12). In the Report, the Committee
deliberated on various issues and made eleven (11) recommendations, where
action is called for on the part of the Government. These recommendations
mainly pertain to issues like inflation & price rise.

Non utilization/under utilization of funds, review of rate of interest on
General Provident Fund, achieving of financial inclusion to a greater extent,

priority sector lending to agriculture & weaker sections etc.

* Laid on the Table and also placed in Library, See No.LT 7373/15/12.
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Action Taken Statements on the recommendations/ observations contained
in the Report had been sent to the Standing Committee on Finance on 23" April,
2012. Present status of implementation of the recommendations made by the
Committee in the 44™ Report is indicated in Annexure.which is laid on the Table..

I would not like to take the valuable time of the House to read out the
contents of the Annexure. I would request that these may be taken as read.

... (Interruptions)

12.05% hrs

(ii) Status of implementation of the recommendations Contained in the 4th,
8th,13th, 16th And 21st Reports of the Standing Committee on Coal And
Steel on Demands for Grants (2010-11 And 2011-12), pertaining to the

Ministry of Coal.”

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): I beg to lay the
statement on the status of implementation of recommendations contained in the
4% g™ 13™ 16™ and 21% Reports of Parliamentary Standing Committee on Coal
and Steel (15™ Lok Sabha) in pursuance of Rule 389 of the Rules and Procedure
and Conduct of Business in the Lok Sabha, and as per directions of the hon.
Speaker, Lok Sabha issued vide Lok Sabha Parliamentary Bulletin — Part II, dated
September 1%, 2004,

Action taken statements on the recommendations/ observations contained in
the Report of the Committee have been sent to the Standing Committee on Coal
and Steel.

The present status of implementation of the various recommendations made
by the Committee are indicated in the annexure to my statement which is laid on

the Table of the House. I would not like to take the valuable time of the House to

" Laid on the Table and also placed in Library, See No.LT 7374/15/12.



05.09.2012 45

read out all the contents of this Annexure. I would request that this may be
considered as read.

(Interruptions)

12.05 3% hrs

(iii) Status of implementation of the recommendations contained in the 34th
Report of the Standing Committee on Information Technology on Demands
for Grants (2012-13), pertaining to the Department of Electronics and
Information Technology, Ministry of Communications and Information
Technology.
THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (SHRI SACHIN PILOT): I beg to lay
the statement on the status of implementation of recommendations contained in
the 34™ Report (15th Lok Sabha) of Standing Committee on Information
Technology in respect of Department of Electronics and information Technology,
Ministry of Communications & Information Technology, in pursuance of the
Direction 73A of the hon. Speaker, Lok Sabha issued vide Lok Sabha Bulletin-Part
II, dated 1st September 2004.
(1)  Standing Committee on Information Technology examined

the Demands for Grants for the year 2012-13 of the

Department of Electronics and Information Technology, and

the report was presented to Lok Sabha on 2nd May, 2012.

The report contains 25 recommendations/observations.

(i1)) Department of Electronics and Information Technology have
taken all possible steps towards implementation of all the 25

recommendations/observations of Parliamentary Standing

* Laid on the Table and also placed in Library, See No.LT 7375/15/12.
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Committee on Information Technology as per the Action
Taken Report (Appendix).

(111)) I would like to lay the detailed Action Taken Report on the
Table of the House without taking valuable time of the

House.

... (Interruptions)

12.06hrs
(iv) Status Of Implementation Of The Recommendations Contained In The
223rd Report Of The Standing Committee On Science And Technology,
Environment And Forests, Pertaining To The Department Of Science And
Technology, Ministry Of Science And Technology.”
THE MINISTER OF STATE IN THE MINISTRY OF PLANNING, MINISTER
OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND
MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI
ASHWANI KUMAR): I beg to lay the statement on the status of implementation
on recommendations pertaining to Department of Science and Technology in the
Two Hundred Twnty-third (223rd) Report of the Department-related
Parliamentary Standing Committee (PSC) on Science and Technology,
Environment and Forests, in pursuance of Direction 73A of the hon. Speaker, Lok
Sabha.

The Standing Committee on Science and Technology, Environment and
Forests laid their Two Hundred Twenty-third (223rd) Report on 18th May, 2012 in
the Lok Sabha. The present status of implementation is detailed in the appended

Annexure which may be allowed to be laid on the Table of the House.

* Laid on the Table and also placed in Library, See No.LT 737615/12.
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12.06 V% hrs

SECURITIES AND EXCHANGE BOARD OF INDIA
(AMENDMENT) BILL ,2009

MADAM CHAIRMAN: Now, we shall take item no. 19.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): I beg to move for leave to withdraw a Bill further to amend
the Securities and Exchange Board of India Act, 1992.

MADAM CHAIRMAN: The question is:

“That leave be granted to withdraw a Bill further to amend the
Securities and Exchange Board of India Act, 1992.”

The motion was adopted.

SHRI NAMO NARAIN MEENA: I withdraw the Bill.
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12.07 hrs
MATTERS UNDER RULE 377"
MADAM CHAIRMAN : Hon. Members, the Matters under Rule 377 shall be
treated as laid on the Table of the House. Hon. Members who have been permitted
to raise matters under Rule 377 today and are desirous of laying them, may
personally hand over slips at the Table of the House immediately.
Only those matters shall be treated as laid for which slips have been received

at the Table within the stipulated time. The rest will be treated as lapsed.

... (Interruptions)
(i) Need to re-align National Highway No. 5 by acquisition of land on western
side of Kaza village in Guntur Parliamentary Constituency, Andhra Pradesh
SHRI RAYAPATI SAMBASIVA RAO (GUNTUR): There is a need to take steps
for re-alignment of NH-5 with a width of 78 Mts by acquisition of land on western side
of the Kaza Village in my Guntur Parliamentary Constituency, Andhra Pradesh.

During the visit of the undersigned the local people have proposed that
there is a dire need for the re-alignment of NH-5 at Kaza village on Vijayawada -
Chennai section of Andhra Pradesh, by acquiring the land on the western side of
the road instead of eastern side as the existing proposal for acquisition of land for
expansion of NH-5 will adversely affect the dwellings of the villagers. Land /sites
on the eastern side of the NH5 at Kaza village and owned by small and marginal
farmers. There is a temple of Sri Narayana Teerdha, the ancient musician and
devotee of Sri Krishna. If the acquisition takes place, the ancient nature and the
existing culture of the village will be ruined. Temple of Goddess Kanaka Durga

will also be uprooted which will definitely hurt the sentiments of all the Hindus.

* Treated as laid on the Table.



05.09.2012 49

On the other hand, the western side of NH-5 is with Government which is a
vacant land. There are a few encroachments in that land by way of hutments. The
encroachments can be evicted and compensated by providing dwelling units under
the TAY. Comparatively, there will be a heavy decrease in payment of
compensation etc., also if the western side lands are acquired. The Road will also
be formed in a straight line by correcting the existing curve at this point between
KM 420/500 and 422/500 (between Toll Gate and Murugan Hotel).

Since the work has not yet been started, it is the need of the hour to kindly arrange
to re-align the road towards west side between KM 420/500 and 422/500 i.e, from
Toll gate to Murugan Hotel, with a width of 78 Mtrs. (39 Mtrs. on each side).

I, therefore, request the Hon'ble Minister for Road Transport Highways to
kindly consider the revised proposal positively in the interests of the local people
to acquire the land on the western side which is vacant by making re-alignment of
the road for extension of the present NH-5 between Guntur - Vijayawada in

Andhra Pradesh.
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(i1) Need to resolve the issue of seniority of Direct Recruit and Promotee
Section Officers of Central Secretariat Service

SHRI P. BALRAM NAIK (MAHABUBABAD): I would like to draw the
attention of the august House towards the anomalies in the order of promotion of
Direct Recruit officers of Central Secretariat Service.

Recruited in 1997, Direct Recruit Section Officers (Ten in number) joined
Central Secretariat Service of 1998. They are placed in the Common Seniority list
in 1988 along with prometee Section Officers. This batch was promoted as Under
Secretaries in 2006. In the meanwhile, the cadre of Central Secretariat Service was
restructured in October 2003 and was notified in February 2009. Vacancies of
around 1400 of Under Secretaries was notified and placed in the year 2003 list.
Thus, many of the promotee officers who were junior to 1995, 1996 and 1997
Direct Recruits in the Common Seniority list are placed in the 2003 Under
Sécretary Select list. The Direct Recruit Section Officers of 1995, 1996 and 1997
are placed in select list of 2004, 2005 and 2006 respectively. In order to mitigate
the anomaly in promoting junior officers over the senior officers, the DoPT has
relaxed eligibility criteria for promotion from Section Officer to Under Secretary
by two years. Thus, making the DR SOs of 1995,1996 eligible to be promoted as
Deputy Secretary. There is need to grant relaxation for one more year so that the
Direct Recruitees of 1997 batch can also be eligible for being promoted as Deputy
Secretaries as there is anomalous situation of promotion of junior officers over
seniors. It seems, if such relaxation is not provided to these 1997 officers as well,
they will have to languish for their rightful promotion for next 4-5 years i.e around
600 promotee officers would supercede them in the order of promotion which

appears to be against the principles of natural justice, conscience and equity.
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Hence. I request the Hon'ble Minister of State for Personnel, Public
Greievances and Pensions to kindly interfere in the matter and do the needful to

redress the grievance of 1997 examination direct recruitees at the earliest.
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(ii1)) Need to take effective measures to ban child labour in the country

2 SGA TRW Fael (ARR): Fq8led A% grd & (& -
1. fRIer JIHR BT 2009 & Iy MERT g A1 & faia Rrem g by
a1 geai I fpdl Wt gpR B q1l HOIgd BRI W gol gfide o Sy |
2. ek =g Iff=RT 2000 & WEET & HeToR @ Y Rl Al TPR &
GARATD d JARQARLADBR AGHTY] SE g Ieare a1 § 18 ATl 3MMY b
@ T B AR R G RE W Hfqde e oy |
3. DI W H I SH P A Ud IR S SIid fBar Sy e srwifer
& RIc® SeIdd HRIATE B R HoR 9 FHIdEF (AT Sy |
4. Tl qOTGRl B! el T gai & oY Ueh Ul qHY Ud R RIS T
DI WY TAT IqD (pATAIT o FIREN B UihAT Td FAdg Slaraag)
gFfead &t Sy |
5. Fpede THRI BT aTet HOIGY DI Aeh A AT SFRIGT BIYAI (STSUAN B2
182) AT AR & T =IATH Mg AT RN B aTel B (ATSUASN B2 138) Dl

Iae ¥ R BN TIT AT ARy |
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(iv) Need to formulate a plan to tackle drought situation in Maharashtra

M T AW (quh): A WHR BT A 39 qeAYUl AN B AR A =nedr g 6 qureg @
P Tl § AT A HH 991 s © | 30D DR [HAFI BT AR JHAT ol & | HERT, Bl
P Ugel & e G A S BT © | 3Fdb el § gars d drave dke 7 B b
HRU Bl @ TS 8 | IS # §I9 & i @ AR HH T | U B B B DR B
@ Bl DI AT TS & © |

HERTG, ARBR < 4T T 122 ATIDI DI FBTAUK BN [HAT & | T R BT
HEMT WA B Gl & | s qIRY BT M 81 | g ffell H§ UY AR B HH H8GA DI ST
B | R R MRS, & gy Saed # 9N ARmEe o € | fed O 7@ § 15 o
TR gU &1 ST B4 GAT & | WRBR Bl URMRRAMT BT THIRAT DI A1 A1fey &0 dr Tidl
A T BT AR AT Y B MG, AT SIS BT BT URA BN | IRDBI ATl &
IR et a9 2011 # 3ol AERIG, # 3337 fHAMI 1 FMHEAT B 2 | 3R BTAT T2 I8
dqT IE IMTheT 3R 96 AHAT § | AN BT TS 3R HAMT B ST b & oY STeg A
STee SU ge Bl |

T W AR & [ I 3R s TRBR HABR 59 Hhe DI AHAT B B [olQ
DIS AT IR BN AR BRI, DI Tferfierdr 3§ A& @ S A1y |
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(v)Need to augment railway services and facilities in Warangal parliamentary
constituency, Andhra Pradesh
SHRI RAJAIAH SIRICILLA (WARANGAL): There is a need to take up

railway projects in Andhra Pradesh particularly in and around my Warangal
Parliamentary Constituency during the 12" Five Year Plan as under:
Sanction of New Line from Ramagundem to Manguru, Hasanparthy to
Karimnagar; Road Under Bridge at Chintal — Warangal and Shivanagar-
Warangal; Establishment of Wagon Manufacturing Unit at Kazipet, expedite
land alienation for railway projects; Formation of Kazipet as a separate
Division; Sanction of Railway Station at Karunapuram (Chinna Pendayal and
Naskal Station may be closed); Sanction of Additional Siding at Kazipet;
Sanction of Base Kitchen at Warangal Railway Station; Multi Functional
Complex at Warangal; Sanction of Foot Over Bridge at Warangal Railway
Station; Halting of Telangana Express at Hasanparthy road; Halting of Intercity
Gouthami Express and Mancherial Special Train at Ghanpur Station;
Restoration of Starting time of train no. 321 -Ramagiri Passenger to old timings
from 05-00 or 5-30 hours. To reschedule the early morning train timings from
Warangal/Kazipet towards Secunderabad/Hyderabad to suit the requirement of
office goers; Extension of Bombay Express upto Kazipet; Extension of Shiridi
Express upto Kazipet; running of Shiridi Express No. 17208 Vijayawada to
Manmad daily; Running of Shiridi Express No. 11406 (running Wednesday
and Sunday) Kakinada to Manmad Daily; introduction of New Trains from
Sirpur Khagaznagar to Thirupati; introduction of New Trains from Karimnagar
to Thriupathi; Additional Local Trains from Warangal to Hyderabad; Sanction
of Railways sports academy at Kazipet.

I request the Hon'ble Minister for Railway, through the Chair, to take up
the above said proposals in the interest of the local public of Warangal

Parliamentary Constituency as these issues are pending since decades.
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(vi) Need to ensure timely release of Backward Regions Grant Fund in
Partapgarh parliamentary constituency, Uttar Pradesh

AP T RiE (awe): ARG WRER < § Uss aF @ e @ fog fiser &3
e [y (f.eR.SH.U%.) Sfdid Io0 AR Bl & Arafed Hll © Ooad <9 &1 dgferd
e & 9 | g O &9 I ARBRI B Idfed fhar S & S A d <& & A
frta foran S € Rrrs dRer fUss 831 &1 e Jqfd 1 9 T8 8 W el & | 3R A
[T &5 TG SR UG¥ &1 Udh Ul el g Td Ha-9Ad W dIeiReiu® Jfaid gasiir
Jmafed @ T ¥ WY S T 9N F R A fHAr S 2 1A% 98 ot oty 7 f6 S iy
fUos a3 & e & foy IR & Sl @ ST Wi| w0 3§ 99 R STINT fHAr S @
g, S9! FRMT B ST aMiey 3R R A&l DI aR1ER a1 & Sl a1y |

W WEHR A FIRY & 5 FRIReive ofwia o1 iy fiss &3 & Ao & fog
SRl Bl Sl 8 S A A8 B 3fax frell Bl SN BR &A1 AMRY U qHI-IHT RSB
AR R wial & gemdi & W e B fhar S ey oy 99 &3l | g drel
T T RAepT ST A |
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(vii) Need to undertake electrification of all villages under Rajiv Gandhi
Grameen Vidyutikaran Yojana in Faizabad and Barabanki districts
of Uttar Pradesh.

31, e w3t (Do) : # 31UH ol HT &3 SFUe-HholdIg o S-0e qRIE®! (TR T<9)
DI WE DR Bl S AP DR §U I8 el el g b I8l PHIbl qeqn § wial d
et 8l & e SR grHior Siar f[astelt e 3 dfa © |

T IHR B oita et 3o fegdiameor Ao & vhAs omen g9 rHier S
@ F9F 8, 9 Al 39D URW B P SA9IR IR I8 © | fUoel 3 98t § ol e gEon
fagldichRor TS B7 b1 F Bl A &7 H e AT 8 | SUG WoldlE g SHUG IRED! D
SRaTaTE fIem |91 & § ST 3TN oI §3t © |

el & fb |t Al &1 fegdiero & & fofg roitg et arfor faggdiawo
ATSHAT #X AT G491 &3 3 WY URT BRIGR 59 o9 ATaeID A BT fTde dafda faumT &1
fbarm Sy |
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(viii) Need to review the opium policy and take measures for the welfare of
opium farmers

SHRI DUSHYANT SINGH (JHALAWAR): Looking at the revenue that is
generated from the exports of opium in India there is a need to have a holistic
opium policy. This policy should be in sync with the present condition of opium
planters and conducive to improve their standard of living. There is a need to have
a uniform Minimum Qualifying yield across all the States where opium cultivation
is licit. The notification no. 1/2011- Narcotics Control 1 dated 20th September,
2011 of Ministry of Finance, Department of Revenue states that opium cultivation
will not be allowed if the number of eligible farmers is five or less than five needs
to be reconsidered since there are farmers whose livelihood depends on opium
alone. Those farmers who are given an option to shift to a neighbouring village
should be provided with some compensation and a pucca house since they have to
start their life from scratch. The farmers who were affected due to hailstorm in
2006-07 should get their respective opium pattas back. Also, Government must
review the NDPS Act. I hope the Union Government will take sympathetic and

considerate view in this regard.
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(ix) Need to make adequate provisions of underpass and service roads on
National Highway No. 69 between Betul and Nagpur

S S g (S9e): H AR BT LA Se-THTYR BIRel A1 (TUE 69) H TIU@TaiTg

& A fHY o @ BReA o & o a3l &1 3R siepiia oy =gl -
39 BRI A1 BT AfTHAR AT X AAGIT &5 | Ml & TAT 39 BNt J1
W Hs YGHHAT T Fep, A= 9l Ud Bl DI e dTl &I A, T
Td B I ¢ |
A Y o ®w @R W i Bl © b SrerR il Bl BiReld B
H ® U4 A4 s & WA grag T8 By M 7
BRI g & g I Sfeetad UM, Bl H BIRel Bl DI B Dl
3l AR T 8 & DRI 3 Sl DI Igd STAGT BISATZAT BT AT DHRAT
TSI AT SRR R TR BRI & ol 3R 9 & forg <t gRat o=
FH TSI S HRU $9 A0 & STHURT @ DD, ANTRDI Td 37H STl
& forg ik wwng et Bnfl | e & ASqdas B AN §9 BIRed ®I i
B BT AT WD W T B A 6 9gd Saer 4R gEemsi @
BEICE IS
| E TH AN & QM AR M-S & U ol DI §6 BIReld &l
A SN FR, e cad Hl g1 Bhm Sl IR o7 et o
BRIt el S anfeari vd o w0 A fUos &3 ¥ o SHl W
3TgeAD NP ATel B Ud WHIA TAT AIEHI BT qAI BT |
BRAA AW A0 & SRE oW ST H efe TN |fdd Is fy B e
A 78§ o9 RO &3 9 9N IRIAIY § JAT 39 BRI Bs o it Y
& Fhd & s R fFmivr srf ff aifdd & aear g |




05.09.2012

59

I8 TR & 5 39 ddy ¥ Ao golkft gR1 Fvay o W S H BReld &
o1 arel |l TETHE] U AP Ud Hew@qUl UM UG Bl Bl e dred
At W Ffd sfevure (S 5 Wt STARft aredt @t smarord @ fow @) v
Tfda At Bt AR AW B e T qAT sHBT TR sy Suaer W
HRATT |
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(X) Need to include Chhattisgarhi language in the Eighth Schedule to the
Constitution

AN TS qUST (g7): BRAIG Ueb QAT S € S IO ARepferp faRmrd, wimiferss
G 3R WS g & HRO R Q¥ H 3 UgAN @A § | AS B gdt ot
FHE § R Fet & Farf o < & e Ag 9 ik wifafy @i # geaR S
g 3R O ¥8f & NN Bl FagR Aol & Il & A1 § ! dlell BRiTel | I8 Biraial
YT 39 TSI B ITHIT 2.25 BRIS AN gRT dlelt 3R FHSh Sl § | I8 9T 3o+ RaT 3R
AN 2 fF 30 o I 9us & o ) oy g &) Siwa T2l Bt | I Saarn forfy
H & foret ok ot Wt Ot © | 39 WioT H g |l YT € SN 39 3adl gl H Wi bR
& forg gata € | e & 9 WINT B Iredl IR W e S B U STEING Hdhed
Al el fagm |91 gRT UIRT &R Bes 1 UT fhar 121 & | o fawy &) #8d &1 o@d
BV HEfId #3Terd | A8 Ry T [ 98 BIG B 2.25 PRS Sl DI WIS BT FRIA
PRI §U BRG] WINT DI A B ATd] gl | eMMAA B qMMch 5 AT DI I8 T
3R = i e R & a8 919 gher 2 |
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(xi) Need to provide the details of fertilizers produced and supplied to the
districts of Uttar Pradesh during 2010-11 and 2011-2012

it UFET (SeTan): "0 SdRd UG W\ #A1 Sft 9 399 omg ® % 9 favrg awf 2010-11 U4
2011-12 H J0Y0 H IARDI I AFT Td $HD AU Bl T IaeD 3[BT SRT Y& B

S H AISE IARE HURT & gRT SUWIGT q81 & SR WG HI ST Ud 39D
Rretrar faaRor &1 9 IR yare HY |
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(xii) Need to construct flyovers while undertaking expansion of National
Highway No. 2 from four lane to six lanes in Bhadohi parliamentary
constituency, Uttar Pradesh

St TREER YUy (WEIE)): AR AlGAHl & WalEl S0M0 W By ARBR b ATSHIAR-
BUSAT W ARVl T UAUE-2 TR 4 o ¥ 6 o a1 Bl Aol & e SR $B 59

TR (JSR) YHIAT B &1 GHIEET § | SI-8fsa], a-id, SRS, YRS, #eRSHS 9qd
ISR GHIAT 81 qehdl @ |

T H WBHR W IMIT ST dredl § [ I W@ TR &fvear, R&d, S,
TS T FERIOES O TR H 6 o9 910 A9 IMaRfIS! & A1e¥ 3 Ashi &1 fmtor foean
ST N S TRI BT 9EIfad B W SOl O 96 O OF 9T & fgd § 8T den

3IfAH S Bl FARIT W BHIA-BAA & [Ty R 8 ATg |
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(xiii) Need to give environmental clearance to construct sluice gate in North
Koel Irrigation Project in Bihar

2 e R [ (3RTaR): SR Drae Riarg aRASHT o1 B a9 1975 § IRA gaTl |
ARH H 9 IRATSHT B Pl AN AT 30 PRS0 o WY 59 IRATSAT W 3G T 800
TS WA @I B B qrag(g Wl IRATSHT el § | Safs e 2 wfday 12 FRrs W
3t W W @D B W § 39 uRAST & gof BN 9§ IR Ud SRy QN ISl #OGTH A
ARE 25 BOR eI PN Y H Gars & @awr & W g€ 25 FEe fqorel &1 W@
STE B |

ay 2007 H 97 U4 UATERYT HATGTT | qAYH H el SHE b BRON G b ST
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(xiv) Need to ensure proper utilization of funds under Mahatma Gandhi
National Rural Employment Guarantee Scheme in Tamil Nadu

SHRI A.K.S. VIJAYAN (NAGAPATTINAM): I would like to draw the kind
attention of the Hon’ble Minister of Rural Development about the utilization of
Mahatama Gandhi National Rural Employment Guarantee Scheme (MGNREGS)
Funds by the Tamil Nadu Government.

There are allegations that there is misuse of funds under the MGNREGS is
taking place in the country. I would like to mention about the reports of misuse of
such funds in Tamil Nadu. The Tamil Nadu Government has appointed two
Supervisors for supervising the works carried out by each Panchayats and these
Supervisors are being paid a sum of Rs.119/- as salary whereas the labourers are
being paid a sum of Rs.85/- only as salary. I would like to know from the Hon’ble
Minister that from which head these salaries are being paid to the Supervisors. It
is a clear case of misuse of funds in Tamil Nadu.

Hence, I urge upon the Union Government to inquire such misuse of
MGNREGS in Tamil Nadu and action should be taken against those persons who

are involved in the misuse of such funds.
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(xv) Need to provide financial assistance to Government of Kerala for
providing relief to the persons affected due to the use of Endosulfan pesticide
in the State

SHRI P. KARUNAKARAN (KASARGOD): Government of Kerala has already
requested for financial assistance to give relief to the victims of endosulfan. The
continuous use of endosulfan in plantation area has caused serious damages to the
human life as well as to the environment. About 500 persons have already died &
about 10000 patients are taking treatments from various hospitals. Endosulfan has
already been banned in Geneva Convention last year. In India also it is banned
with the verdict of Supreme Court.

The Victims of Endosulfan need continuous assistance on various issues
like health education, infrastructure facilities, environmental issues etc. It is not
possible for the State Govt. alone to meet this demand & the need. District
Panchayath, Govt. of Kerala and many other organisations are giving assistance
but it is not sufficient. The rehabilitation, education and health are the most
important sectors where these affected people need help. We had to bring these
innocent poor to the main stream of the society. So, I urge upon the Govt. to give
financial assistance of at least Rs. 500 crore as requested by the State Govt. as a

special package for Endosulfan victims.
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(xvi) Need to construct a railway over bridge at Kandamangalam Railway
level crossing in Villupuram parliamentary constituency, Tamil Nadu

SHRI M. ANANDAN (VILUPPURAM): Kandamangalam Panchayat Union is a
part of my Parliamentary Constltuency and situated along NH 45A between
Puducherry and Villupuram. Thousands of Vehicles like Bus, Lorry, Trucks, car,
van and dipper lorries are crossing the railway level crossing at Kandamangalam.
There is a railway station at Chinnabaabusamuthiram nearby Kandamangalam
railway level crossing which is only 200 meters away. Due to the goods and
passengers train traffic, the railway gate is being frequently closed resulting in
heavy vehicular traffic. The Ambulance vehicles carrying patients from
Villupuram, Thirukovilur, Kallakurichi and Salem are also passing through this
railway level crossing to the Jipmer hospital at Puduchery. Vehicles pass through
this railway level crossing with heavy speed and cause road accidents. To avoid
this situation the people are demanding a Railway overbridge at this railway level
crossing. I on behalf of my constituency people request the Government to take
immediate and necessary steps for construction of an ROB at this railway level

crossing at the earliest.
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(xvii) Need to make provision for free entry of daily morning walkers in
A.J.C. Indian Botanical Garden at Howrah, West Bengal

DR. TARUN MANDAL (JAYNAGAR): A.J.C. Bose Indian Botanical Garden at
Howrah, West Bengal, is a national property and famous for its plant species in the
world. Though designated for research and study it has failed to produce any
significant research paper in the last six years.

Due to lack of hygiene and maintenance of common facilities like toilets,
benches, drinking water, inner passages, common tourists are avoiding to enter
into the garden.

In the plea of augmenting security the local authority has introduced entry
fee cum identity card charges from the daily morning walkers thereby inviting
commotion and denying the right of Indian citizens of walking for maintenance
and promotion of health. I urge upon the Union Minister of Environment and

Forests that no fees or charges should be levied for daily walkers.
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QU ARG ¢ AT G HUAT B8 <ol Qforg|
.. (o)
MADAM CHAIRMAN: The House stands adjourned to meet again tomorrow, the
6" September, 2012 at 11 a.m.
12.08 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, September 6, 2012/Bhadrapada 15, 1934 (Saka).
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